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I, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present th~ 
Report on their behalf, present this Third Report. 

2. The Committee met on 5 August, 1985 for classification and alloca-
tion of time for discussion of Bills (vide Appendix) under clauses (b) and 
(c) of Rule 294(1) of the Rules of Procedure. 

Classification. and aUocation of time to Bills 

3. The Committee considered classification and allocation of time to 
n\'enty Bills specified in Appendix. 

4. After considering all aspects of the Bills, the Committee recom-
mend that the following Bills be placed in category 'A':-

(1) The Agricultural Workers (Minimum Wages and Welfare) 
Bill, 1985 by Shri Satyagopal Misra. 

(2) The Building and Construction Workers (Conditions of Em-· 
ployment) Bill, 1985 by Shri Satyagopal Misra. 

(~) The Unorganised Labour Welfare Fund Bill, 1985 by Shri 
Balasaheb Vikhe Patil. 

(4) The Small Family (Promotion and Motivation) Bill, 1985 by 
Shri Balasaheb Vikhe PatiI. 

(5) The Declaration of Assets and Liabilities by Members of Lok 
Sabha and Rajya Sabha Bill, 1985 by Shri Rajesh Pilot. 

(6) The Eradication of Unemployment Bill, 1985 by Shri G. M. 
BanatwaIla. 

(7) The Marriage Laws (Amendment) Bill, 1985 by Shri Digvijay 
Sinh. 

The Committee further recommend that all the remaining 13 Bills be 
placec:i in category 'B'. The Committ~e recommend allocation of time 
for each of the Bills as shown in column 5 of the Appendix. 

Recoritmendations 
5. The Committee recommend that the classificatjon and allocation of 

time to Bills by the Committee, as shown in the Appendix, be agreed 
to by the House. 
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M. THAMBI DURAl, 
Chairman, 

Committee on Prioo.te MembnT 
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The Constitution (Amendmt'nt) Bill, 'g8S 62 d Ig8S 
(.4mendmmt of 4rtiek 248 (IIId SewnJ/& SeN-

duk) by Shrim~ti Gt:eta Mukherjee. 

2 The Constitution (Amenc!ment) Bill, Ig8S 42 of Ig85 
(Insertion of new artiele 326A) by Shrima ti 
G<.-eta Mukhet:jee. 

S Th .. Constitution (Amendment) Bill, Ig85 66 of 1985 
(~mmdmtnt of IIrlides 117 and 207) by Shri 
Mool Chand Daga. 

4 Th .. R.epres .. ntation of the People (Amend- 65 of Ig85 
m~t) Bill, 1985 (Omission of SIC';"" gA) by 
Shri Mool Chand Oaga. 

5 The Protection of Physicians and Surgeons 76 of Ig85 
(Civil and Criminal Immunity) Bill, 1985 Y Shri Mool Chand T)aga. 

~ T.?~ Public and Private Schools (Abolition) 85 of 1985 
Bill, 1985 by Prof. Sai£.ud.Oin Soz. 

7 The Agricultural Workers (Minimum W.gcs 97 of 1985 
and Welr'r .. ) Bill, 1985 by Shri Satya-
gopal Misra . 

.a The Building and Construction Workers 100 of 1985 
(Conditions of Employment) Bill, 1985 by 
Shri Satyagop .. 1 Misra. 

9 The R.eservation of Posts in \ Public 104 of 1985 
Sector and Private Sector Services (For 
Economically Weaker Section of Society) 
Bill, 1985 by Shri Balasaheb Vikhe Patil. 

10 Th .. Unorganiotd ~ Welf?re Fund Bill, 108 cfl985 
1985 by Shri ~. eb Vikhe Petil. 

11 Th~ Small Fam i Iy ~ior, and Motivation) III of 1985 I llill, 1985 by Shr( Batasihf:b Vik~ hUil. 

12 Tile Political Parties (Fillancial A~si.tanc') 110 of 1985 
Bill, 1985 by Shri Balasaheb Vikh .. Patil. 

13 Tt.e Dedaration of Assrts and I.iabiliti ... by 12; of 19!i5 
MembeJ'll cfLok S~bha and R~jya Slbha Bill, 
1985 .by Shri R·jesb Pilot. 

14- Th .. Employees' Stat .. II SUft'nce (Amendmer.t) 127 of 1985 
Bill, 1985 (AtJUllllw,rt qf Slction 84, ete.) by 
Shri Basud .. b Acharia. I 

15 The Constitution (Ammdment) Bill, 1985 . 123 of 1985 
(~ of 1IrIid, 8~, ele.) by SlIri N.V. 
Ratnam. 
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16 The Paynxnt oflk'D'l~ (AlDCDdm!JIt) Bill, 128 of 1985 
1985 (~ qf.aitRts I .- 2) by Shri 
Sbarad Dighe. 

17 Tl:e Constitlltion (Amcndln::nt) Bill, 1985 124 cf 1985 
l~ qf m1ft:le 79) by Shri N.V. Ratnam. 

,8 Th~ Eradication oft.Tn!ll1plo)'lDf"llt Bill,1985 126 of 1985 
by SI1.i G.M. Banatwalla. 

19 Tilt" Con~titlltion LAmendmcnt) Bill, 1985 125 of 1985 
(IruertiDlI qf _ "",id, 342A) br Sbri G.M . 
Banat\\alla. 

20 The Mp.rriagr Laws (Amendment) Bill, 1985 
by St ri Dig\ijay Sinh. 
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